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EMG-Bail Appl. No.1/2020
EMG-CriM No. 172620
EMG-CriM No 22020
Parshotam Lal Goyal and another .. Applicant(s)/Petitioner(s)

.1, of Jammu and Kashmir ...Hnn-ppliunultnqmdmt
I hrough -

Coram: HON'BLE MR. JUSTICE PUNEET GUPTA, JUDGE
ORDER

EMG-CriM No. 1/2020 :
The instant application seeks extension of time in making the

deficiency in the court fee.
For the rcasons stated in the application, it is allowed.
Applicants are permitted to complete the deficiency in the court fee in
terms of High Count Circular bearing No. 16/GS dated 29.03.2020.
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